DISTRICT MAGISTRATE OFFICE

GHAZIABAD
Letter No =310 /ST-ADM(City)/2023 Dated 2 2 -03-2023
To,
TI'he Registrar,
T'he National Green I'ribunal,
Principal Bench,
New Delhi,
E-mail- ludicial-ngt@gov.in & ngt.filling@gmail.com
Sub: Compliance report in com oliance to order passed b Hon’ble NGT, New
' Delhi on dated 28-11-2022 in matter of O.A. No. 274/2022 Prem Agarwal
and other Versus Government of Delhi and other. '
SIr,

bove subject mentioned above, in compliance to

Green Iribunal, New Delhi on dated
<, Frem Agarwal and other Versus
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Copy to:

I- District Magistratej (Ghaziabad .
0.

Regional Officer, u.p. Pollution Control Board, Ghaziabad for

necessary action.

o

Additional District Magistrate (City)
(Ghaziabad
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2. As UPPCB has agreed with NMCG®
Industrial effluent getting mixed in tH

design which will in turn convert proposed STP into CETP. Such high COD i
and O&M cost of the plant.

3. NMCG is returning this DPR with

drains and/or Propose a permanent solu
issue, the STPs will not perform due tp

SWRITT & 9 § yaweg
SM21/022-272(15) / 2020 fe=its

advises to state to resolve non- '

tion to this problem. Even if STPs proposal
excessive industrial effluent Ingress.

industrial discharge in storm water
18 considered without resolving this
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Inspection Report in compliance of District Magistrate,
'ADMO(City)/2022 dated 13.12.2022,

Ghaziabad's order letter number 2637/ST-
National Green Tribunal, New Delhi

i, case

nformed

COD shows domestic and

ucknow

, vide his letter No. Pr-11013/9/2019-0/0
Clean Ganga Mission, Lucknow,




In order to the above, the Managing Director, Uttar Pradesh Jal Nigam,

272(15)/2020 dated 25.02.2021, re

Change, Government of Uttar Prade
banthala drain. Action is expected to

Nigam (Rural), Ghaziabad.

For 100 percent coverage of sewerage "
Executive Engineer, Construction Divisi i 4 '
been proposed under the scheme:-

|. Sewerage Treatment Plant — 01 no. ( 136 MLD)
2. Sewer Network — 970 km

3. Sewer House Connection — 144973 nos.

Execlﬁimeé ' W

. EXxecutive Engineer
Ghaziabad Development Authority,

Nagar Nigam,
Ghaziabad Ghaziabad

WA

Assistant Environment Engineer
UP Pollution Control Board
Vasundhra, Ghaziabad

Forest, Environment and

in this regard.

Ghaziabad

City Magistrate,
Ghaziabad

Lucknow, vide his letter no. G21/022-
quested to the Principal Secretary,

sh, to stop the untreated industrial effluents
be taken by the UP Pollution Control Board

Climate

flowing in the indirapuri and




